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CENTRAL ADMINISTRATIVE TRIBUNAL

ORIGINAL APPLICATION NO:107/2001
DATED THE 14TH_DAY OF JUNE,

2001

CORAM:HON’BLE SMT. SHANTA SHASTRY, MEMBER(A)

- = OO0 ALN =

0.
1.

Shri Sunder Kotian
shri M.S.Rajan
Shri M.S.Hegde
Shri Yusuf Kader
Shri A.G.Muthu
Shri Mohammed Hussain
Shri Shaikh Umar
Shri M.Mohiudin
Shri S.D.Ahire
Shri P.J.Rodrigues
shri Paulraj

By Advocate Shri Sai Kumar

v/s.

Union of India,

through the General Manager,
Western Railway, Churchgate,
Mumbai - 400 020.

The Chief commercial Manager(G),
wWestern Railway,

2nd Floor, Churchgate Station Building,

Churchgate,
Mumbai - 400 020.

The Chief Personnel Officer,
Western Railway,

Churchgate,

Mumbai - 400 020.

Shri S.N.Trivedi,

Financial Advisor and Chief
Accounts Officer (Pension),
Western Railway, 7th Floor,
Churchgate Station Building,
Churchgate, Mumbai - 400 020.

The Sr.Divisional Commercial Manager,
Western Railway,

Mumbai Division, Divisional Officer,
Mumbai Central, Mumbai - 400 008.

By Advocate Shri V.S.Masurkar

Applicant

Respondents.
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o (ORAL ) (ORDER)

Per Smt.Shanta Shastry, Member{A}.

~ i’ 4
The relief sought 1in this OA 1is for counting .

service from 1965 to 19872 rendered as Pay-cum-Commission Bearers
as qualifying service for retirement benefits.

2. The Tlearned counsel for the respondents, Shri
V.S.Masurkar HWsubmith that the respondents have accepted in
principle to allow the counting of the past service rendered by
the applicants as qualifying service for pensionary benefits.
However, the various calculations, etc are reguired to be made.
Furhter, there are already Jjudgements of this Tribunal in OA

352/98, 815/97 wherein similar relief has been granted.

- 3. In view of the statement of the learned counsel for the

respondents, nothing survives. The OA is accordingly disposed of
with a direction to the respondents to take expeditious action
for calculation of retiral benefits on the basis of additional
qualifying service. The above direction be followed within three

months of receipt of copy of this order. No costs.
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(SHANTA SHASTRY)
MEMBER(A)
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